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CENT1.ALAUI.UI'-ll STuJ-\TIVE l,IBUrTAL
ALL ABADL.NCH, ALLAI1~A)..

All aheb ad, this the 22nd day of Nov. 200l.

QUOliUM: HON. i'v • .;j. o AYN..., A..H.
HON.M • 11.AFIi..VOOINJ .J,.

O.A. No.1327 of 2001.

1. Harindra Bah adur Yadav a/a 38 years s/o Sri Shivji Yadav

r/o Village and Post Prasadpur, lJistrict Bal Lf,e ,

Appl Lc arrt •.....
Counsel for applicant: Sri Hakesh Venna.

Versus

1. Union of India through the Secretary, i,1inistry of

Communication, New Delhi.

2. The Senior Superintendent of Post Offices, Ball ia

Division, Ball ia.

3. The Assist ant Superint enderrt of Post. Off ices, Has r a,

District Ballia.

4. ::iri .Kaj Kumar Yadav, Extra Departm ental Bnanch Post

Mast e.r, Prasadpur Post Off ice, (listrict Ball ia.

• • • • • hespondents •

Counsel for respondents: .;jri n.C. Joshi.

o h j) E H (OHAL)

BY HON. 'lb. ::i. lJAYAL,z.A.M.

This application has been filed for setting aside

the Impuq ned letter dated 13.11.01 issued by hespondent No.2

addressed to Hesponderrt No.3. Further directions have been

sought to set aside the engagement of one .;jri l1aj Kumar Yadav,

Extra Departmental Branch Post vlaster, Prasadpur Post Office,

District Ballia on the post of Extra Departmental Branch

Post Master, Usas a by disengaging the petitioner. The

appl Lcant als a seeks stay on the operat ion of impug ned order

dat ed 13.11.01.

2. Ie have heard ..:Jri .Kakesh Venn a, Counsel for the

applicant and Sri 1 • C. Joshi, Counsel for respondents.

3. ./e find thct the appl icant is
reg ul ar incumbe nt



: 2 ••

on the post of Extra DePartmental D.elivery J.Ig ent/Mail Carrier,

Usasa Post Office, District Ballia. The liespondent No.2 by

letter dated 27.2.01 directed Hespondent No.3 to engage the

appl Lcarrt on the post of Extra Departmental Branch Post

Master, UsaSa Post Office, District Ballia. The applicant

in purs uanc e of the 1 etter took charg e of the post of IDBPivl

on 31.3.01. He was to engage a suitable candidate in order

to get himself relieved. The respondents have now ordered

that the applicant shall go back to his post and have now

given charge to .-:)ri Raj Kumar Yadav, who is regular incunbent

as Branch Post Master of Prasadpur, on the post of IDBH\1,

us as a.

4. The applicant has come to us allegirg that his

perfonnancewas s at Lsf actory and that his repl acd nq is

arbitrary.

5.
J.---

~le are not purs ueded that the act.Lons of the

respondents are arbitrary." They had made a tEmporary
t

arrang ement earlier by engaging the appl i cant, who was EODlV'

EDlVlCand nONthey are making another departmental arrangement

by sending the applicant back to his original post of Extra

Departmental Del iv ery .Pg ent/ Extra Uepartmental r"lail Carrier.

They have altered the temporary arranganent. ~ince the

appl a cxnt has not been the regular incunbent of the post

of EDBHvl,Usas a, we do not find any arbitrariness in such

an order and, therefore, the O.A. standS rej ected at

admission stage. There shall be no order as to costs.

A.M.

Asthana/


